
Under these circumstances, a department at Union Government level should 
be constituted.  It is important to look after the welfare of the Backward Classes.  
They are the sons and daughters of the Bharat Mata.  They have to take special care 
to develop these communities in education, employment and other sections of the 
society.   

 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the matter raised by the hon. Member,  Shri Ryaga Krishnaiah :  Shri Ram Chander 
Jangra  (Haryana), Shri Mayankbhai Jaydevbhai Nayak (Gujarat), Shri R. Girirajan  
(Tamil Nadu), Prof. Manoj Kumar Jha (Bihar), Shri M. Mohamed Abdulla (Tamil 
Nadu), Shri Meda Raghunadha Reddy (Andhra Pradesh), Dr. John Brittas (Kerala), 
Dr. Sasmit Patra  (Odisha) and Dr. Fauzia Khan (Maharashtra).  

Shrimati Dharmshila Gupta, “Demand to release funds for adding 350 beds in 
State Cancer Institute of the Indira Gandhi Institute of Medical Sciences, Patna.”  

  
Demand to release funds for adding 350 beds in State Cancer Institute of the Indira 

Gandhi Institute of Medical Sciences, Patna 
 

Ǜीमती धमर्शीला गुǔा (िबहार) : माननीय उपसभापित महोदय, सवर्Ģथम इस सदन के माध्यम से 
िबहार राज्य के सबसे महत्वपूणर् ÎवाÎथ्य िचिकत्सा सÎंथानȗ मȂ से एक इंिदरा गाधंी आयुिर्वज्ञान 
िचिकत्सा सÎंथान, पटना के महत्व को Îवीकार करते हुए इस पर चचार् करने का अवसर देने के 
िलए आपका बहुत-बहुत आभार!  

महोदय, आपकी जानकारी के िलए मȅ बता दँू िक यह सÎंथान वषर् 1983 मȂ Îथािपत हुआ 
था और तब से लेकर अब तक यह न केवल िबहार, बिÊक पड़ोसी देश नेपाल एवं नजदीकी 
राज्यȗ, खासकर पिÌचमी बगंाल, झारखंड और उǄर Ģदेश के नागिरकȗ के िलए भी एक 
महत्वपूणर् उपचार कȂ दर् बन चुका है।  यहा ँपर उच्च Îतरीय िचिकत्सा सुिवधाए ँउपलÅध हȅ और यहा ँ
कȅ सर जैसी गंभीर और जानलेवा बीमािरयȗ का उपचार भी िकया जाता है।  महोदय, मȅ िवशेष रूप 
से Îटेट कȅ सर इंिÎटǷूट के बारे मȂ बताना चाहती हँू, जो इस सÎंथान का महत्वपूणर् अंग है।  
वतर्मान मȂ यहा ँकȅ सर के इलाज हेतु मातर् 100 बेड की उपलÅधता है।  यह सखं्या न केवल Îथानीय 
मरीजȗ के िलए अपयार्Ãत है, बिÊक इसकी वजह से मरीजȗ को समय पर और Ģभावी इलाज 
उपलÅध कराना भी चुनौतीपूणर् हो रहा है।  देश मȂ कȅ सर जैसी बीमािरयȗ के मामलȗ मȂ लगातार वृिǉ 
हो रही है, ऐसे मȂ इस सÎंथान मȂ बेड की सखं्या बढ़ाने की अत्यंत आवÌयकता है।  

महोदय, इसके अितिरƪ एक और गंभीर समÎया यह है िक सÎंथान मȂ बेड की कमी के 
कारण मरीजȗ के िलए सैकड़ȗ िकलोमीटर दूर िदÊली या मंुबई जैसे महानगरȗ मȂ जाने के िलए 
मजबरू होना पड़ता है।  इससे न केवल मरीजȗ के ÎवाÎथ्य पर बुरा Ģभाव पड़ता है, बिÊक उनके 
पिरवार पर भी आिर्थक और मानिसक दबाव पड़ता है।  यह यातर्ा उनके इलाज को और भी जिटल 
बना देता है।  
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(सभापित महोदय पीठासीन हुए। ) 
 
  अतः आदरणीय ÎवाÎथ्य मंतर्ी जी से मेरा िवनĦ िनवेदन है िक इस गंभीर समÎया का शीघर् 
समाधान िकया जाए और इंिदरा गाधंी आयुिर्वज्ञान िचिकत्सा सÎंथान, पटना मȂ कȅ सर जैसी 
बीमािरयȗ के इलाज के िलए बेड की सखं्या को बढ़ाकर कम से कम 350 बेड तक िकया जाए।  
इससे न केवल िबहार के मरीजȗ को राहत िमलेगी, बिÊक के्षतर् के लोगȗ को बेहतर िचिकत्सा 
सुिवधा भी ĢाÃत होगी।  

महोदय, मȅ आशा करती हँू िक इस मुǈे पर उिचत कारर्वाई की जाएगी, िजससे उन के्षतर्ȗ 
के लोगȗ को उिचत िचिकत्सा सुिवधा ĢाÃत होगी, धन्यवाद। 

 
MR. CHAIRMAN: The following hon. Members associated themselves with the matter 
raised by the hon. Member, Smt. Dharmshila Gupta :  Shri M. Mohamed Abdulla 
(Tamil Nadu), Shri Niranjan Bishi (Odisha) and Dr. Sasmit Patra  (Odisha), Shri R. 
Girirajan  (Tamil Nadu), Shri M. Shanmugam (Tamil Nadu), Shri Devendra Pratap 
Singh (Chhattisgarh), Smt. Sadhna Singh (Uttar Pradesh) and  Shri Naveen Jain 
(Uttar Pradesh). 
  Shrimati Sudha Murty, yours would be taken up tomorrow at item number two 
in Zero Hour.  Are you okay with that? 
 
SHRIMATI SUDHA MURTY (Nominated):  Okay, Sir. 
 
MR. CHAIRMAN:  Tomorrow in Zero Hour because you hardly have any time left.  
 
THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir, at many 
times, you have given her opportunities.    
 
MR. CHAIRMAN: The Leader of the Opposition has a very good point that she has 
had on multiple occasions. But those who are vigilant get opportunity. 
 
SHRIMATI RENUKA CHOWDHURY (Telangana): Sir, I am also vigilant, then, why do 
I not get? 
 
MR. CHAIRMAN:  You are not just vigilant, you are more vigilant.  I take care of it. I 
was being considerate that she came too close to it with 20 seconds left and, 
therefore, accommodating…  
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SHRI RENUKA CHOWDHURY: Fair enough. But then, I have been waiting for my 
time… 
 
MR. CHAIRMAN:  Renukaji, we will have a cup of tea today. Now, Question Hour. 
 

 
  
12.00 NOON  

ORAL ANSWERS TO QUESTIONS 
 

Welfare of Scheduled Castes, Scheduled Tribes and other marginalized group 
 
271. SHRIMATI RAJANI ASHOKRAO PATIL: Will the Minister of SOCIAL JUSTICE 
AND EMPOWERMENT be pleased to state:- 
 

(a)    the budget allocated to each State for the welfare of Scheduled Castes, 
Scheduled Tribes and other marginalized groups; 

(b)     the manner in which the Ministry is addressing the concerns of marginalized 
groups regarding discrimination and lack of opportunities; and 

(c)     the details of financial assistance provided to States for the implementation 
of programmes for the empowerment of marginalized groups, such as 
education, skill development, and entrepreneurship? 

 
THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI RAMDAS ATHAWALE): (a) to (c) A statement is laid on the 
Table of the House. 
     Statement  
 
     (a) to (c)  The mandate of the Ministry of Social Justice and Empowerment is to 
take care of the welfare of the poorest households of the socially, educationally and 
economically marginalized sections of the society including Scheduled Castes (SC), 
Senior Citizens, Sanitation Workers, Transgender Persons, Beggars, De-notified and 
Nomadic Tribes (DNTs), and Persons with Disabilities. 
  

To address the concerns of marginalized groups regarding discrimination, the 
Department of Social Justice and Empowerment has enacted two Acts: the 
Protection of Civil Rights {PCR} Act, 1955 and the Scheduled Castes and the 
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